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The courts have always fascinated us. It is the place where one can turn to when all recourse fails with a hope that justice
will be delivered. TOI delves into the history of the Indian legal system — from past to the present — and the challenges faced
by those who fought for justice and equality in the face of oppression and tyranny

] —
THE THEME PAVILIONS

e The theme pavilion contains a digital timeline of Orissa high
court along with a photograph and graphic model of the court
and its development since inception

e Attempts have been made to trace the evolution of the
justice system in Odisha, from the past to the present with
notes, excerpts from old texts, photographs, inscriptions and
archival records

e Trials and justice delivery system during the freedom
movement from 1804 to 1947 with references to conviction of
various freedom fighters from Odisha can be found in one of
the galleries

e There is one related to the portrayal of the mode of
dispensation of justice among tribes as well as importance of
tribal customary laws

e Contains glimpses of important judgments and news of the
period from 1808 to 2013

o Showcases the old court apparels and accessories like wigs
and judges’ wig stand

e Historical timeline of development of legal education in
Odisha along with classification of legal practitioners and a
select list of eminent lawyers of pre-independence period

@ Mock courtroom modelled on the heritage courtrooms of
Baripada and Aska
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Officiating
Commisioner of
Orissa Diviserto |

1. The apparels and accessories used in the courts
2, Trials related to freedom fighters

3. Key documents preserved from 1808 to 2013

4, A timeline of legal education in the state

5. A virtual courtroom in the state

6. Justice delivery system among tribals

Ashok.Pradhan
(@timesgroup.com

n MLA from

QOdisha was con-

victed by a mag-

istrate under

sedition charges
for making a hate speech and
was sentenced to six months’
rigorous imprisonment. A
sessions court reduced the
sentence to six weeks and the
high court acquitted him. So,
what’s the big deal?

The legislator was emi-
nent freedom fighter Nabak-
rushna Choudhury, who had
delivered a fiery speech in
1941 in which he had criti-
cised the British colonial
rule and called for India’s
independence. The British
government had booked him
for inciting violence and
promoting anti-British senti-
ment through his speech.

The acquittal was in Oc-
tober 1942 in a landmark
judgment by the Patna high
court, which had jurisdic-
tion over Odisha. Justice Me-
ridith, revered for his com-
mitment to upholding the
principles of justice and fair-
ness, cited lack of evidence
and said his speech was a
legitimate exercise of his
freedom of expression.

If one is interested in
reading the details of the
trial or get a sense of how
justice was delivered since
ancient times, dating back
to the Mauryan age, the Mu-
seum of Justice in Cuttack is
the perfect place to explore.

The museum offers a fas-
cinating insight into the his-
tory of the Indian legal sys-
tem and the challenges faced
by those who fought for jus-
tice and equality in the face
of oppression and tyranny.

RARE EXHIBITS

The exhibits include rare
original copies of important
pre-Independence era judg-
ments, including the one
pronounced by the Sambal-
pur judgeship in 1864 against
freedom fighter Surendra Sai
for waging war against the
state, the capital punishment
awarded to freedom fighter
Laxman Nayak by additional
sessions judge, Koraput, on
November 13, 1942, and the
confirmation given to it by
High Court of Judicature,
Patna, on January 13, 1943.
During the pre-third cen-
tury BCE (before common
era) in India, justice delivery
was primarily based on the
advice of “purohitas,” who
were advisers to the king on
matters related to law and
justice. The king would hear

a case and then make a deci-
sion based on the advice pro-
vided by the purohitas. The
museum has several picto-
rial depictions of justice de-
livery in the bygone era that
provide some insight into the
judicial process of that time.

The museum offers a
glimpse into the Artha Shas-
tra, a treatise on governance
and economics, written by
Chanakya during the Mau-
ryan Empire (between 322
and 297 BCE), and provides
a detailed account of justice
delivery during that time. It
outlines the role of the king
as the ultimate arbiter of
justice, with

weighing grams,
and locks, court seals, silver
badges and table calling bells
used by different judgeships
at Ganjam, Bhadrak, Balan-

badges

gir, Dhenkanal, Rayagada
and Aska also find a place in
the museum.

‘EIGHTH WONDER’

“It is the eighth wonder of
the world, for me at least.
The country will be proud
while going around it,” were
the words of governor Ga-
neshi Lal after inaugurating
the museum on February 25.

In Chief Justice S Mu-
ralidhar’s words, “It show-
cases judicial

the assistance
of a group of
judges  who
were appoint-
ed to assist in

Please write in with your story
ideas and suggestions at
toibhubaneshwar@gmail.com
The best entries will feature in
the newspaper.

records that
explain to the
public the evo-
lution of the
legal system

the dispensa-
tion of justice.
And how the Smritis, a
collection of ancient Hindu
texts that date back to the
period between 300 and
100 BCEs, provide further
insights into the judicial
system of that time. They
outline the principles of jus-
tice and the various types of
punishments that could be
meted out for different types
of crimes. Concern for social
justice and importance of
compassion and fairness in
the dispensation of justice
in the rock edicts of Ashoka,
dating back to around 200
BCE, to trials of prisoners
— including freedom fight-
ers — in accordance with the
British legal system, are all
part of various galleries in
the museum. Details of im-
portant cases starting from
1804, when Persian was the
court language,
find place
at the mu-
seum. 5
From W
British-
era manual
typewriters to
wooden chests,
table lamps
(made in Eng-
land), wooden
seals, brass
badges, brass

in Odisha and
in a way gives the viewer an
idea of the evolution of the
justice system in India. It is
a place of learning, research
and teaching. This is just the
beginning. There may be
some shortcomings, we will
add and improve. It is a proj-
ect that will grow and hope-
fully flourish,” he added.
Located on a sprawling
campus, which was the official
residence of the Chief Justice
of Orissa high court from 1948
to August 2012, the museum,
inside the precincts of Bara-
bati Fort, has been carefully
designed with eight galleries
depicting different aspects re-
lated to the judiciary
A judicial museum was
initially started in 2017, but
on a much lower scale. It was
only recently that the muse-
um was brought to its current
avtar by engaging the Indian
National Trust
for Cultural
Heritage
(Intach)
. and active
involve-
ment of the
high  court
judges and
historians.
Chair-
man of
Orissa High
Court Mu-

seum Committee, Justice De-
babrata Dash, said, “There
has been total change in the
composition of the museum to
make it more broad-based and
theme-based, aptly rechristen-
ing it the Museum of Justice.”

Explaining how the high
court museum was converted
into a Museum of Justice,
Pratap Kumar Patra, regis-
trar general of the high court,
said Chief Justice S Muralid-
har on his visits to the re-
cord rooms of the state came
across judicial records dating
back to the early 19th century.
This led to unearthing of
other precious but fragile ju-
dicial records and many arte-
facts. A proposal was mooted
by the Chief Justice to chief
minister Naveen Patnaik on
March 25 last year to preserve
the heritage and history of
the judiciary in Odisha by
revamping the museum, and
the state government readily
extended its support.

“This museum, apart from
being a visual treat, has a
treasure trove of information
showcasing the evolution of
the high court, metamorphosis
of law and justice from ancient
to modern times. It will be
highly beneficial to research
scholars, students, lawyers,
historians and academics,”
Patra said.

Lalatendu Das Mohapa-
tra, director, Centre for Ju-
dicial Archives and member
of the Museum Rejuvena-
tion Team, said the museum
will help researchers in judi-
cial history and sensitise the
common man about justice
delivery. “Anyone visiting
the museum will have some
idea about how justice deliv-
ery has evolved,” he said.

Whether it’s a common
man or a student of law or
history, researcher or judi-
cial officer or judge, the mu-
seum is a must-see for every-
one to have a quick idea on
the evolution of the justice

delivery system, from the [#
ancient times till today. The {§

museum was thrown open to

the public on March 10 and
entry is free.

(With inputs from

Lalmohan Patnaik)

The Centre for Judicial \
Archives: A house for 50k
fragile court records

FROM PAGES
OF HISTORY

/‘ The earliest court
& record recovered from

the Cuttack record room
dates back to 1808. It was

an order in which a Cuttack
court dismissed a civil case
as the plaintiff did not appear
after being summoned on
two occasions

__% Ithouses the order
& handing out capital

punishment to freedom
fighter Laxman Nayak by
additional sessions judge,
Koraput, on November 13,
1942, and its confirmation by
the High Court of Judicature,
Patna, on January 13, 1943

__-$ A defamation case was
& filed by two constables

of British police against
Gopandhu Das for a news
report published in 1922 on
the alleged rape of a girl,
who later killed herself, also
finds a place in the archives.
Puri magistrate Suresh
Chandra Bose (elder brother
of Subhash Chandra Bose),
acquitted Das of the charge.
Subsequently, the Patna
HC’s Circuit Court in Cuttack
upheld the Magistrate’s
acquittal

Lalmohan Patnaik | TNN

he setting up of the
TCentre for Judicial

Archives, less than a
year ago in Cuttack, is an
ambitious project by Oris-
sa high court to system-
atically digitise and index
over 50,000 fragile court
records, making it first of
its kind in the country.

“Since the modern judi-
cial system of Odisha start-
ed with its annexation by
the East India Company in
different phases from the
second half of the 18th cen-
tury, both the high court of
Orissa and district courts
have left us with thousands
of invaluable case records
and documents which not
only require proper ar-
chiving, but also consulta-
tion as source materials of
history,” director, Centre
for Judicial Archives, Lala-
tendu Das Mohapatra said.

The centre in its origi-
nal repository had 14,271
records out of which 11,217
were civil cases and 3,054
criminal cases (1813-1950).
The earlier records belong
to Sadar Diwani Adalat
and Sadar Nizamat Adalat
pertaining to Bengal, Ma-
dras and Central Provinc-
es. Subsequently, on July
15, 2022, 1,999 files kept in
the existing High Court
Museum were transferred
to its custody. Thereafter,
3,606 files from the judge-
ships of Sundargarh, Bal-
angir, Puri, Keonjhar, Bala-
sore, Koraput, Mayurbhanj
and Kalahandi have been
added to the collection. Be-
sides, 31,432 files of district
records room, Cuttack,
also form an important
constituent of the archival
collection.

“At present,
the total
strength of
the archival
collection
stands at
51,308 files
in which the
earliest one
dates back to 7
1808,” Das Mo-
hapatra said.

Since  Per- §
sian was the of-
ficial language
till 1839, all these
case records till
1839 are exclusively in
Persian.

At the time of setting
up of the centre, most of
the files were worm eaten
and in a fragile condition.
Their repair and scientific
preservation were there-
fore the main priority. In
view of this, the preser-
vation work has been as-
signed to Intach, which has
been repairing and pre-
serving the records.

Intach has repaired
nearly 800 files. For retriev-
al of information, cata-
loguing of records is nec-
essary. The Centre has so
far made provisional cata-
loguing of 9,537 files. In the
provisional catalogue, case
number with date, name
of the parties, number of
pages, languages used and
overall condition of re-
cords are mentioned.

The Centre for Judicial
Archives was formally es-
tablished on May 1, 2022.
At present, the Centre is
functioning in the Orissa
high court’s Record Room
Digitization Centre with a
laboratory and a research
centre where conservation
of fragile records and the
records of historical im-
portance is under way.

The state government
has made available 1.8
acres at Sector-1, CDA,

Work under way
\ to preserve the
old records

the centre. The High Court
Building Committee has
accepted a plan and esti-
mate of Rs 34.89 crore for
the project. “We expect to
shift the entire archival
work to this separate build-
ing by the end of this year,”
Das Mohapatra said.

According to the proj-
ect report, the Orissa high
court plans to upload all ar-
chival material on the web-
site for free access of schol-
ars. All scholars intending
to consult these records
will have to register with
the Centre for Judicial Ar-
chives.

After their online reg-
istration, the web master
will provide them with
an user ID and password
which the scholar will use
to access these records.
He/she will only read the
records without being able
to download them. In case
they need any digitized
copy for their research
work, they will have to ap-
ply separately and will be
provided the soft copy on
payment.

Cuttack, for construction
of a separate building for
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Step back in time to early
20th Century India, where
Gopabandhu Das, a nota-
' ble social reformer and the
first Utkal Pradesh Con-
gress Committee presi-
dent, found himself in hot
water with the law, His ‘li-
bellous' writing on the pol-
ice in a Jeading newspaper
had landed him in court.
The ruling British govern-
ment wanted to fix him in
the case. As the case gener-
ated huge curiosity, the
hearing took place in an
open court under a tree.
Suresh Chandra Bose, the
elder brother of Subhas
Chandra Bose and a judi-
cial officer of Khordha, ac-
quitted him duetoa lack of
evidence.

This slice of legal histo-
ry, among many others,

oy S Chemn-600002cn el of THG
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had nearly faded into ob-
scurity, as silverfish nib-
bled on the pages in the
High Court's record room.

A grand effort to restore
invaluable legal docu-
ments has been underway
since mid2022 by .xhe
Centre for Judicial Archives
(CJA). Situated across the
road from the Orissa High
Court, it aims to preserve
these precious judicial re-
cords  for  future

(8

Orissa High Court's Record Room Digit

ot T i

generations,

The CJA - a first of its
kind in India ~ 100k shape
from an effort of the Orissa
High Court to write the his-
tory of the judicial system
of the State in 2020,
Though some judicial offic-
ers came out with a draft
history based on available
historical text, they stum.
bled upon numerous old
records and judgments in
202, Subsequenly, the
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Orissa HC decided to base
the history on these and
other historical ~ text:
5, Court records do not
comeundenh;e purview (:f
the archives department,
and it is the duty of all the
courts in India (o take care
of court records.

In March 2022, $. Mur
lidhar, the Chief Justice of

isation Centre at Cuttack left) where old documents are being restored. BISWARANJAN RouT

veen Patnaik to preserve
old records and document
Judicial history. Within 10
days, the State government
gave its nod and extended
full support for establish-
ment of the CJA on May 1,
2022,
The centre is now in
possession of about 51,308
fragile records of the High
Court of Orissa and other
district courts. The oldest
record found so far dates

back to 1808.

The cases heard and ad-
judicated between 1813
and 1950 include 11,217 ci
vil cases and 3,054 crimi-
nal. Pre-independence, the
Sadar Diwani Adalat would
deal with civil matters,
while the Sadar Nizamat
Adalat was set up to decide
upon criminal cases. Most
cases belonged to Bengal,
Madras, and Central pro-
vinces. For court records
after 1950, upto 1,999 files
were procured from the
High Court Museum; 3,606
&omcmmmSmdagarh.
Balangir, Puri, Keonjhar,
Balasore, Koraput, May-
urbhanj, and Kalahand;
and 31,432 files from the
District Records Room-
, taking the collective ar
chival collection to 51,308
files.

“We have created posts
for law consultant, history
consultant, and law re
searchers. Records from
the 19508 mje_illidfﬂi
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(Odisha rescuing 50,000~old, fragile legle documehts from the dust

tized in digital record
rooms. Court records prior
0 1948 have been declared
fragile records, which are
conserved  scientifically
with help of INTACH. A
conservation  laboratory
has been set up in the re
cord room,” said Suman
Kumar Mishra, Registrar
(Judicial) of the Orissa
High Court.

Records catalogued

“The records are being ca-
talogued. Important cases
of Odisha's judicial history
are being identified. Some
cases in which Madhusu-
dan Das, doyen of the Od-
isha judiciary; or Janaki
Nath Bose, father of Sub-
has Chandra Bose; or Sarat
Bose, brother of Subhas
Chandra Bose, had ap-
peared, will be displayed
in the CJA. Similarly, peo-
ple will get o see cases per-
taining to Gopabandhu
pas during the freedom
struggle," said Mr. Mishra,
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